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LOK SABHA
Tuesday, March T, 1861/Phalguna 186,
1882 (Saka).

The Lok Sabha met at eleven of the
Clock.

|MR. SPEAKER in the Chair]

1100 hrs,
OBITUARY REFERENCE

Mr. Speaker: The hon'ble the
Leader of the House.
The Minister of Finance (Shri

Morarji Desai): Sir, it has fallen to
my lot to convey the sad news of the
demise of Pantji this morning ai 8-50
and to make a reference and pay a
tribute to the great work that he did
during his long fruitful life of service
to the country.

During the past few days, Sir, when
he was lying ill everybody was sad,
because from the very beginning that
he got the stroke, it appeared and
came as a very painful knowledge to
many that he would not survive this
attack; and yet his constitution was
so0 strong, though his body was frail
on account of infirmities, that he re-
mained in coma for fourteen days.
His services to the country will never
be forgotten and they will be equalled
by few.

He had been in public life for about
forty-five years, as far as I know, and
asearly as 19161 find he was a mem-
ber of the AICC, as it was even then
called. He braved the lathi charged
at the time of the Simon Commission
and suffered a permanent injury to
his body, but his spirit got streng-
thened even by that lathi charge.
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He came into the legislative fleld
in 1923 by going to the Legislative
Council of then United Provinces and
became the Leader of the Opposition,
the Leader of the Swaraj Party. From
1834 at the end of which he was elect-
ed to the Central Legislative Assembly
and became the Deputy Leader of the
Opposition at the time. And bis wark
in those days too was so well known
that on the Treasury Benches people
were always nervous when he rose
to spcak. When he marshalled facts
and presenied them there was hardly
anybody who could equal him in that
skill.

He went from the Central Legisla-
tive Assembly to the United Provin-
ces again to be the Chief Minister In
1937 which office he adnrned until
1939 and again from 1948 to 1984. He
managed the affairs of the State with
the greatest skill and wisdom and then
he joined the Central Government at
the request of the Prime Minister in
January 1955, And from that time
onwards he was a tower of strength
to the party and the Government here
by his wise counsel, his debating skill
and the great amount of thoughi that
he gave to every problem that he
dealt with, 1 was always wondering
how he could remember every point
without making any notes. People
who might make written speeches
might forget something, but he never
forgot a single point and dealt with
everything in proper sequence.

He will be missed always in this
House, in the Government and in the
Congress where he was a  tower of
strength. The country has lost one
of the greatest patriots produced by
it, who gave his whole life to the
struggle for freedom and after “ree-
dom had ben obtained, to the work
of consolidation and bringing pros-
perity to the country. I never saw
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[Shri Morarji Desai]

him ruffled even once, 1 was con-
nected with him from 1837 from which
time I had the privilege of getting his
affection and 1 can never forget the
wise counsel that he always gave me
always others. I shall always miss him;
we shall all miss him, I have no doubt.
We can only remember what he has
done for all of us and for the country.
He lives a rich life and has left us
traditions in the matter of wisdom
which if we follow, I have no doubt
that we will all enrich ourselves.

May 1, Sir, requsct you to put onh
record the valuable scrvices that he
performed in this House and in the
olher House to the Government and
to the country?

Shri S, A. Dange (Bombay City—
Central): Sir, in paying tribute to the
memory of Pantji we pay tribute to
one of the stalwarts of the old inde-
pendence movement led by the Con-
gress and the people in this country
against British rule. Anfé throughoul
his life he carried the sign of the
struggle not only in the memory of
the people, but on his own personal
body. He embodied, in fact, the spirit
of independence,

After independence, and in particu-
lar latlerly, he had to discharge heavy
duties, Everybody knows. Sir. that
it is very difficult to be popular when
you wield the Home Ministry particu-
larly. But then he had that peculiar
quality that even when he did an un-
pleasant job, he did not leave bitter-
ness behind. He had the peculiar
quality, as I saw him in many sur-
roundings, to bind people together, to
synthesize and not to dissipate, cven
where differences existed, Even when

we differed, whenever we differed and -

parted, we did so not as pecrmanent
opponents, and without bit*erness.
That was the greatest quality which
endeared him to all circles. He did
not mind even keeping contacts with
smaller subjects. | am personally
aware of one instance. When I wrote
my prison experiences carly in 1938
after my prison sentence in the United
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Provinces, and the then Governmen.
attacked my exposure of prison con-
ditions, he it was who defended me
in the Legislaiive Council at that
period. And thos I had not only in
the A.IC.C. but in other ways some
personal contact with him and knew
him very well. Th~ nation will re-
member his services not only during
the period of struggle for Indepen-
dence but also during the later period
when it was his ambition to davelop
the country and strenghten  its Inde-
pendence, and a tribute to his memory
will ever be given.

Shri Asoka Mehta (Mazaffarpur):
It is not easy to express in words the
sense of loss and grief that we feel
I am reminded of the words thst
Gandhiji used at the time of the
demisc of Pandit Motilal Nehru. He
said, “The rock of ages has cleft fcr
me”. In that way, as our own Prime
Minister pointed out the other day,
Pandit Pant was the great anchor, In
this storm-tossed sem, when our jour-
ney is so full of difficulties and
dangers, here wus someone to whom
all of us instinctively turned, We
turned to him for security, for guid.
ance. Even those oi us who belong to
another party would always go to
him: his commanding and yet afec-
tionate personality was there before
us, I know, as many of my colleagues
know, that we used to go to him with
our doubts and difficulties, and szme-
limes with our woes, and we we=e
always assured not only of warm wel-
come, of wise counsel; somehow ecr
other, we came back after mecting
him, with a feeling as if we had left
our worries to him. He was willing to
carry the Cross for ail of us and it is
very rare thatone can have a person
of that kind, massive in body, massive
in mind and massive in spint

On a number of occasions I had the
privilege to see him, I saw 1n his eyes
and in his heart the great agony that
he left about many things that are
going wrong in the country, many
things for which perhaps many of us
are responsible. But I also saw thet
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there was always 11 him an unshak-
able faith in the future of our country
and in the wisdom of our people. It
is that faith and it iy, that anzuish that
[ hope we shall try to remember.

He was onc of the great torch-
bearers of the freadom-fighters and
one of those who have been privileged
to consolidate ihat frecedom, He has
been removed, but I hope the torch
which has been made brighter by
his great persorality, by his romark-
able services, wil! be kept aloft by
those who will a!ways remem*er him
and cherish him in their thoughts.

Shri Ranga (Tvnalii: Mr. Speaker,
Sir, 1 associate myscif with what has
been said so far by the Leader of the
House and by my hon., friends. On
the death of Shri G. B. Pant, many
people like me—and 1 gee sn  many
here—feel g terrible loss. We have
been together for the last 33 vears as
colleagues, as comradcs, as friends, as
almosy members of the same  family,
It was a privilcge to be embraced by
him. He was a grea® man, & gouod man
and a wise counseilor, It could been
seen from the detates that he did re-
cognise political differences but he
never recognised personal differences.
He had a tremendous capacity for love,
to love everybody. More than any-
thing else, he set an example
as a great follower of our greut lea-
ders, Mahatma Gandhi, Sardar Patel.
and Bhulabhai Desai. You, Sir, were
also associated with me and several
others in this House—Dr. Govind Das
is also here—in those days, and we
all worked under his leadership. He
and we all worked under the leader-
ship of Bhulabhai Desai. He led us
nobly and he helped Bhulabhai Desai
to keep the British Government at bay
in this House, outside and in the
country. On many occasions I receiv-
ed advice from him both when I was
with him in the Congress and also
outside, and every time he looked at
things as 1T would have expected my
own elder brother or father to look
at things and gave me just the advice
that was needed in the sitta‘ion in
which 1 found myself, and 1 am sure
that that must be the experience of
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quite a large number of our friends
who had been associated with him.

He served everybody, more so
Uttar Pradesh, and also this Parlia-
ment and through our Parliament
our country. Ever since he fell ill
last time, I began to lose hope, and
this time I nearly lost hope and yet
I also associated myself with count-
less millions of people in the coun-
try in praying that somehow he
should be spared for some time longer.
God had kept him for these ten days
so that we could think of him and be
ready, and even now I do not think
that the country is ready to receive
the terrible news of this great loss.

Shri Siva Raj (Chingleput—Reserv-
ed—Sch. Castes): 1 wish to associate
myself both on my own behalf and on
behalf of the Parliamentary group of
the Republican Party with the senti-
ments expressed by the Leader of the
House and by other speakers. The
first time I came into contact with Shri
G. B. Pant was in the year 1045 at a
conference which was popularly known
as the Wavell Conference at Simla. In
the few days we =sat together, 1|
gathered the impression which I had
no reason to change since—on the
other hand that impression has been
streng*hened—that Shri G. B. Pant
was a man of great ability, endowed
with clarity of thought and lucidity
of expression. Even at the Wavell
Conference, he chirped in on many
important occasions to make useful
suggestions to other equally in‘ellec-
tual giants like Rajaji and others at
the conference, and very curiously,—
1 do not know for what reason—I
scemed to have sttracted his notice.
While dispersing on one of the days
in the conference, he came to me and
asked very many personal questions
of me. Further, he sald: “If you,
Mr. Sivaraj, want at anv time any
help from me. you can come o me”
At that time, he was the Chief Minis-
ter of the then United Provinces which
is now called Uttar Pradesh.

Wihout wasting the time of this
House or reiterating the very senti-
ments sbout the way he has worked,
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sentiments which have been expres-
sed by the speakers, I only wish to
add one thing which I had noticed
recently and of which I had the oppor-
tuni.y to know, namely, the approach
that he made to the solution of the
many probleams thal were brought
before him both by individuals as
also by certain institutions. He also
gave expression once in this House
and elsewhere that a sort of human
approach and a kind approach above
everything else should be made to
solve many problems and also to the
redress of grievances. That has im-
pressed us very much, and the so-
called backward classes, the Sche-
duled Castes and the Scheduled Tribes
who were 'ucky to be in his charge
during the period of his administra-
tion had had the benefit of that
approach in the solution of their
problems. I am glad that in that res-
pect, he had set a very great and
noble example for his successors to
follow in the solution of these prob-
lems.

With these words, 1 request you, on
behalf of our party, to convey our
sinrere condolences to the bereaved
family. |

Shri Frank An‘hony (Nominated—
Anglo-Indians): Mr. Speaker, Sir,
as my frlend, Shri Asoka Mehta has
said, on an occasion I'ke this we seem
to search a little inadequa‘ely for
appropria‘e words. I have had the
opportunity and the privilege of
working close'y on many occasions
with Pantji for about 20 vears. We
had our differences. but in that not
negligible period, inevitably perhaps;
I came to regard him not only with
the highest esteem, but with deep
affection.

One finds it impossible to describe
and pay a tribute even inadequately
to his many and multi-faceted gifts,
but I would like to refer to two ou'-
standing examples of his work, with
which I was closely associated. The
House will remember the vitally im-
portant States Reorganication Bill
The more I saw him work the more
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amazed was I. Some of us were con-
versant with some of the provisions,
but not one of us except Pantji was
conversant with every provision. I
think he was flanked by four Secre-
taries in our de iberations lasting
about a fortnight. 1 do not think he
referred to them once. He was seized
not only of every provision, whether
it was legal, administrative, financial
or constitutional, but he was seized

of the nuance and meaning of every
word.

Again, he presided over the parlia-
mentary committee on official langu-
age. Never in my fairly long nublic
life have I been in a committee which
was bedevilled by such flerce
conflicts. I say this that perhaps
none but Pantji. with his skill, his
patience and his unruffled nature
could have brought its deliberations
to any conclusion. It is not for us to
attempt to assign a place to Pantji.
I have no doubt history wi'l do that.
I also feel that it will assign to Shri
Govind Ballabh Pan! a place in Indian
history perhaps greater than what we
have assigned to him ‘oday. May God
rest his soul ip peace.

Acharya Kripalani (Sitamarhi): I
associate myself with all that has been
said here about our beloved leader. 1
have been associated with him per-
sonally ever since the national move-
ment star'ed under Gandhiji. There
are innumerable occasions which
come to my mind. It is, therefore, not
only a national loss, but a personal
loss to me and at such time, words
are not adequate to do justice to the
great qualities of head and heart that
he had.

In him we have lost a great patriot,
a great guide and a great parliamen-
tarian, a man who was never ruffied
and who alwavs had a sweet word for
everybody. Therefore, our loss s
very great and I pay my humble tri-
bute of reverence to his memory.

Shri Mahanty (Dhenkana'): 1 wish
to associate mvself and the party
which I reoresent in this House with
all that has been said from both sides
of this House. In the face of death,
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petty barriers of parties and parti-
sanship disappear. Therefore, I pay
my tribute to his memory as a man
and a citizen.

Pandit Pant was a great patriot and
a distinguished administrator. The
urbani.y, charm, courtesy and dignity
that he brought to bear upon the
heated debates in this House were in-
deed a tribute to his high forensic
ability. This is an occasion when
small forgotten incidents in the cup-
board of our memory are apt to
assume most poignant dimensions. 1
remember one such incident. That
was years ago when 1 was harrassed
by a State Government other than my
own. I was at my wits' end what to
do. 1 apprnached him and knowing
fully well that he was undergoing the
risk of interfering with the normal
flow of law, he spared no pains to see
that political differences were scttled
not in a legal plane, but on a political
plane. Indeed he was a man great by
every standard. We pay our tributes
to the man who was great by every
standard. It will not be an exaggera-
tion to say that light has gone out of
our public life and to that extent
light has gone out of this Parliament.

Shri Tridib Kuomar Chaudhuri
(Berhampore): In associating myselfl
and my group with the sentiments and
grief expressed in this House by all
sections, irrespective of party and
politica] affi’iation, I only want to put
on record one thing about him, which
is not so very well-known. Those of
us who were in the past partisans of
the underground revolutionary move-
ment had the opportunity of knowing
the largeness of his heart which was
combined with warmth of affection
and largeness of his vision.

He never agreed with us; he often

of

dmehtherdtheﬂnumandufol-
lower of the philosophy of non-
violence, he never agreed to our
ways. Even then, we were assured

that here was someone to whom
we could go in our difficulties.
Sir, his place is a.sured in history
and if he were here today he would
not have liked us to say that the void
created by his death would never be
filled up. But, even then, those of us
and those of his co-workers and col-
leagues who had contacts with him
would never be able to forget the loss
they have suffered by his removal
by the inevitable hand of death.

st woow fay ( fedomamr )
W WEYR, W ¥H ¥9 §EA
oY wAET ¥ g § owr go f
qw Sy v oe, (ot v g
oq IN AWy qrn forg awew o oft
T qTRAA ® UF wvy & w9 §,
g, 7z aM w7 faow famm grfy %
f& Ay arEem & awy oF ¥ T
Mg WA oo i E 1 o o 0w
@  Amzaeal |, Sadg favan WY
TUTE G | U OH WEE 99 9, fom-
w1 wdr ¥ sofew, for® I
Y GWT Y, W AR AT | W
gread g 97 IAEY TSI w1
Tm &7 fF vy 7E OO 77 7 W
7 ax ™ Ay § o @g W
7 ¥ A ® W E, AW IO W
& ¥ mfr @ oA § foq 9T W
zfaai a6t ax qug oA & w0 H o
farar | qmr oft ¥ o7 A & g7 HT
# apm arve w1 F www f fe
ey et WY gAT ST Ao &
Fav O wfew aag o fF f <
ford ®% & w8 IoT TAw ¥ ¥ w7
¥ & a9 & & e § e
o /Tt ATer # f o wvr O £

fog xver T qEAT SwET AW
wiw ¥ty fer qgh, oft ¥ F ™
w ¥ aed gez @ wA owf
fe graer: @ vt vg wavAw farh
Agea A a1 AW, ool A
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e ¥ famd oY vq ard ¥ f 8
T 07wy sufee A gra AT
g 3 A @av AT S fEe)
fo qa ot gfrar & A @) & ofh
wZ a5 g feg qa o ¥ 3z WA
g ¥y & U<y Aaw ¥ N afx g
t = FeqEa 9f Al I ARy
¢ fg ueir g & Aoy
o7 TFK AT vFIAAANMG KT
T HF A T wE & fag 3@
=7 ® A o33 A4 T & ow far A
qift ®1 wrAr grar & AR A A
afa wfaq  geara & fAd ag wEws
g ¢ fF N omewm gwr A9 §
732 IAF ™A W & fAw
7AT & oft A4 T | ATRAT ¥ AR
37 ¢ f& g T q@@=T A
I TEIU F1 AT F faww & an
A QA s wRE ) A
g9l W WA ot #r oW oA
feamer wiem & fa1 vl gy W3-
wfg wfog ®m@r g o fw@T &
s T § WA ¥ I fE aw
fgdmer wrewT ®1 =A { oeify sw=
w7 |

eI (T ) wER
neew  fegwraa i: T g7 WX
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gu-er T w1 A ¥ fem
aafgs #7 fzar | 3AE Fraw g
fad =/ at &1 F@ ST
=T #1 wifer W @ W
HAGA T T ¥ IAH( WG A&
sfram ¥ erofia g 1 3ad S
7 faqa wgiwE  witw @ gU
TsAT A ﬁﬂsﬁsmh'rmrg fx
IE WYY FE R IU ¥ A7
7 af wEm &

Mr. Speaker: 1 fully associate my-
self with all the sentiments that have
bren expressced on the life and services
of Shri Gobind Ballabh Pantji. In
him we have lost one of the main
architeets of India’s freedom. My
association with Pantji started as early
as 1935 when, for the first time  the
Congresg resolved to contest seats in
the Central Legislature and both of
us were returned Members of the then
Legislative Assembly. He became the
Deputy Leader of the party and the
Government of the day always paid
the greatest regard for his words. He
proved very easily 1o be one of the
greatest  parliamentarians. Without
offence, rancour or bitterness and with
an casy-flowing style he would meet
all the arguments of his opponents, He
was invincible in his argument and
vven his opponents developed great
regard and respect for him. After
coming here to our Parliament he be-
came an asset to us and on all crucial
matters Parliament looked up to him
for as answer. In spite of his poor
health he never hesitated to undergo
any amount of sacrifice and service
for the country's freedom. As the
Home Minister sometimes he had very
unpleasant duties to do but he was
strong and, at the same time, good.
We deeply mourn his loss. I am sure
the House will agree with me that we
may send our condolences to the mem-
bers of the bereaved fumily. May
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I now request hon. Members to stand
in silence for a minute?

The Members then stood in silence for
a minute,

Mr. Speaker: As a mark of respect,
the House will now stand adjourned

for the rest of the day and will meet
again tomorrow at 11 A.M.

1139 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
March 8, 1961|Phaiguna 17, 1882
(Saka).
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[Tussday, March 7, 1961/Phalguna 16, 1882 (Saka)]
CoLumns

OBITUARY REFERENCE . 3403—16 the House adjourncd for

Sarvashri Morarji Desai, S. A.
Dange, Ashoka Mehta, N. G.
Ranga, Siva Raj, Frank
Antnony, Acharya Kripalani,
Mahanty, Tridib Kumar
Cumudhuri, Braj Raj Singh
and Vs;paycc and the
Speaker made references to
the passing away of Shri
Govind Ballabh  Pant,
Minister of Home Affairs,
Tnereafter members stood
in silence for a short while
as a mark of respect and

the day.

AGENDA FOR WEDNEs-

DAY MARCH 8, 1961/
LG UNA 17, 1882
(Sakay—

Further discussion on Supple-
mentary Demands for Gr-
ants (R.ulwm) for 1960-61.,
Discussion on Government
Resolution re. Proclamation
issued by the President in
relation to the State of
Orissa.
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